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Introduction 
 

As we live through the “century of people on the move”, several States are grappling with the 

challenges posed by large-scale movement of persons. Migrants moving for better opportunities, 

and refugees fleeing violence and persecution, are often viewed as threats to the national security 

of their country of destination. As a response, those who emphasize on the need for protection 

of human rights push for the political, social, and economic integration of these people, and the 

eventual grant of full membership as citizens. While this is essential, the sovereignty-rights 

discourse often overlooks the opportunities for economic development that are created due to 

these large-scale movements. The XII NLSIR Symposium attempts to discuss these challenges 

and opportunities in the context of India. Its legal framework governing migrants, refugees, and 

citizenship has become the subject of much debate in light of the changing political and legal 

landscape. A discussion on these issues is therefore relevant and the need to explore a viable way 

forward for India is indeed a pressing one. 

This Symposium is divided into three sessions. The first session places India’s migration policy in 

the larger context of the international legal framework governing migration. The second session 

seeks to highlight the position of refugees in India and explore the interplay between India’s 

constitutional guarantees and the obligations under international law for protection of refugees. 

The final session seeks to shed light on citizenship and social, political, and economic integration 

of persons within India. The questions here shall be viewed in the context of the ongoing 

National Register of Citizens (NRC) exercise in Assam and the pending Citizenship 

(Amendment) Bill, 2016, both of which pose crucial constitutional questions. 

The deliberations of this Symposium will be reduced to a report which will be published in 

Volume 31(2) of the National Law School of India Review. 
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Tentative Schedule 
 

DECEMBER 9, 2018 

WELCOME ADDRESS 

MR. SHARAN A. BHAVNANI & MS. NIKITA GARG, EDITOR-IN-CHIEF & DEPUTY EDITOR-IN-

CHIEF, NATIONAL LAW SCHOOL OF INDIA REVIEW AT 9:30 AM 

INAUGURAL ADDRESS 

PROF. (DR.) R. VENKATA RAO, VICE-CHANCELLOR, NATIONAL LAW SCHOOL OF INDIA 

UNIVERSITY, BANGALORE 

KEYNOTE ADDRESS 

HON’BLE (RETD.) JUSTICE S. RAJENDRA BABU, FORMER CHIEF JUSTICE OF INDIA AND 

CHAIRPERSON OF THE NATIONAL HUMAN RIGHTS COMMISSION AT  09:40 AM 

 

SESSION I:  INDIA’S MIGRATION POLICY: INSTITUTIONALIZED STIGMA? 

10:00 AM TO 12:45 PM 

PANEL:  

 Mr. Gurucharan Gollerkeri, Director, Public Affairs Centre, Bangalore.  

 Ms. Hamsa Vijayaraghavan, Legal Director, Migration and Asylum Project.  

 Ms. Madhurima Dhanuka, Coordinator, Commonwealth Human Rights Initiative. 

 Ms. Seeta Sharma, Technical Officer, EU-India CAMM Project, International Labour 

Organisation  

 

 

Lunch Break: From 12:45 PM to 1:30 PM 

 

SESSION II: ON SHIFTING SANDS: INDIA’S REFUGEES AND THE WAY FORWARD 

1:30 PM TO 04:15 PM 

PANEL: 

 Dr. Ashwani Kumar, Senior Advocate, Former Union Minister of Law and Justice.  

 Mr.. Saurabh Bhattacharjee, Assistant Professor, National University of Juridical 

Sciences, Kolkata (NUJS) 
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 Dr. Srinivas Burra, Associate Professor, South Asian University (SAU) 

 Mr. Prashant Bhushan, Advocate in Mohammad Salimullah v. Union of India 

 Ms. Roshni Shanker, Founder, Migration and Asylum Project 

 Ms. Cheryl D’souza, Advocate in Mohammad Salimullah v. Union of India 

__________________________________________________________________________ 

High Tea: 4:15 PM to 4:45 PM 

 

SESSION III: COURTING ISSUES OF CITIZENSHIP 

4:45 PM TO 7:30 PM 

PANEL: 

 Mr. Alok Prasanna Kumar, Senior Resident Fellow, Vidhi Centre for Legal Policy. 

 Mr. Arijit Sen, Program Manager, Amnesty International India.  

 Ms. Leah Verghese, Senior Campaigner & Researcher, Amnesty International India.  

 

 

CONCLUDING REMARKS: PROF. GOVINDRAJ HEGDE, FACULTY ADVISOR, NATIONAL LAW 

SCHOOL OF INDIA REVIEW AT 7:30 PM 

VOTE OF THANKS: MR. SHARAN A. BHAVNANI, EDITOR-IN-CHIEF, NATIONAL LAW SCHOOL OF 

INDIA REVIEW 

 

 

Dinner: 7:45 PM onwards 
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Tentative Speakers: To be Confirmed Soon 
 

Given the busy and time bound schedules of our speakers, the following are likely speakers but 

are yet to confirm their official attendance: 

Session III: 

 Mr. Derek O’Brien, Member of Parliament, Rajya Sabha 

 Dr. Ranabir Samaddar, Director, Mahanirban Calcutta Research Group 
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Registration Details 
 

S. NO. TYPE COST BENEFITS  

1.  Accommodation Rs. 1000  Confirmed delegate slot 

 Lunch 

 High Tea (morning and 
afternoon) 

 Dinner 

 Certificate of 
Participation 

 Delegation room at 
NLSIUs Learning Centre 

 Complimentary copy of 
the NLSIR 

2.  Non-Accommodation Rs. 600  Confirmed delegate slot 

 Lunch 

 High Tea (morning and 
afternoon) 

 Dinner 

 Certificate of 
Participation 

 Complimentary copy of 
the NLSIR 

 

STEPS FOR REGISTRATION: 

 

1. Register at https://goo.gl/forms/SjyG0kWlUpMmAQz92 

2. Upon registration, we will send you details for payment of the registration fee.  

3. Once payment is made, your registration will be confirmed.  

 

  

https://goo.gl/forms/SjyG0kWlUpMmAQz92
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Getting to the National Law School of India 

University Bangalore 

 

From the Airport 

The airport is 42kms away from the campus, and is usually navigated by either bus, or by a cab, 

taking close to an hour and half. Airport buses are available both from the airport to the 

Vijayanagar bus stand, and from the Vijayanagar bus stand to the airport (at regular intervals). 

Either Ola or Uber are the recommended modes of travel. The Airport has designated stands for 

Ola and Uber. 

See - http://goo.gl/maps/rWxt 

From the Railway Stations 

 

 Bangalore City Junction (Majestic) – This is the central railway station located 8 kms 

from the campus, which takes around 40 minutes to cover. 

See - http://goo.gl/maps/wQ2M 

 Yeshwanthpur – This railway station is situated at a distance of 11 kms from the campus, 

further north from the Bangalore City Junction. This distance also takes close to 40 minutes 

to cover. 

See - http://goo.gl/maps/eUPB 

 Bangalore Cantonment – This station is 14 kms away from the campus, and is further 

north-west from the City Junction. This distance takes around 55 minutes to cover. 

See - http://goo.gl/maps/4TIS 

From the Bus Stand 

 

 Majestic– This is the central bus stand located 8 kms from the campus, which takes around 

40 minutes to cover. It is situated right next to the Bangalore Central Junction railway 

station. 

http://goo.gl/maps/Orjz 

 Satellite Bus Stand – This bus stand is close to the campus at a distance of only 5 kms. 

Most buses from Majestic, especially interstate buses, transit through this bus stand as well. 

See - http://goo.gl/maps/l6SM 

http://goo.gl/maps/rWxt
http://goo.gl/maps/wQ2M
http://goo.gl/maps/eUPB
http://goo.gl/maps/4TIS
http://goo.gl/maps/Orjz
http://goo.gl/maps/l6SM
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See - https://goo.gl/maps/F1MiiBDurpQ2 

The Venue 

The Taj  Yeshwantpur, Bangalore 

             THE VENUE 
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Contact us 


